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Shri Nath Pai:
atiention

May I invite your

Mr Speaker: There are still a large
number of questions not disposed of
The question hour 1s over What can
be done now”

Shri Nath Pas With all the authori-
ty and solemmty of your office you
told me that you might take up, on
my request

Mr. Speaker The other questions
are still there How can I give up
all of them and take up a particular
question which the hon Member
wants?

o T wge Wiear  agafaw
ARHT FT AT § 4T AR_A

Mr. Speaker If you create a prece-
dent today, then everyday hon Mem-
bers will say that this question or
that question ‘may be taken up and
that will crea e terrible confusion We
should not add to the confusion

o T wAgR Wifgar Tt
oft 4t fex w=E ¥ Qv ar
e § mEr

Mr. 8peaker: Short notice question
Shr Tiwary
SHORT NOTICE QUESTION
Postal Services in Nexalbari Area
SNQ. 26. Shri D. N Tiwary: Will

the Minister of Communications be
pleased to state
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(a) whether it is a fact that the
delivery of letters, telegrams and
money orders are being delayed in
the Naxalbar1 area of West Bengal;

T(b) if so, the difficulties that the
emplayees of the Posts and Telegraphs
Department have to face in that area;
and

(c) the steps taken tg facilitate
early delivery of postal articles 1n the
area?

The Minister of Parliamentary
Affairs and Communications (Dr. Ram
Subhag Singh): (a) There has been
some dislocation m the arrangements
but on a very limited scale

(b) One pos man of Naxalbari Post
Office was not able to visit 5 villages
fion 14t June, 1967 to 29th June,
1967 due to disturbed conditions

(e) The articles of the above men-
tioned 5 wvillages were delivered by
the pos‘man 1n the market area at
Naxalbar: 1tsclf to the villagers who
came there to collect the articles No
telegrams or money orders for these
villages were received The postman
has since started visiting the villages

=\ gro Ao Taardt 47 THFTAE
& wae ofrm @€ AW @ N7
AT @A agTast | fafaeet g
ywg e Faq swatw e gd
R o wwar g feste arEy
¥ g e ¥ NewiEAe w1 Fw
g s o1 3w @ AT AR A
agr ® e dewmfete ¥ owwd
fafem afg ey marFA 47

o Tw qwn Fag - T@r -
gfsda 7 N ecsm o7 § fw F,
aAmmETofz ¥ I7 9T ¥ THGHATE
Fowmfa ¥ wwx 4 foma ot
@, dqwfz & et § avar raf
W1 14 YT § AST 20 YT AW
FwmRadl Tawd Faw § sfeag

gt
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Shri Hem Barua: There has been
dislocation of the postal system n
Naxalbar: There are also reports that
Nepal 13 going to protest to us because
of the forced eviciion of Nepalese
from Naxalbari All these things
show that there 13 dislocation 1n that
particular area 1 want to know from
the Prime Minister what steps she 1s
going to take to see that there 1s no
dislocation either in the postal system
or other normal channels of communi-
cation in that particular strategic area
She has always been silent about it

Mr. Speaker: I do not know if an
answer could be given

8hri 8. 8, Kothari: Would the Gov-
ernment consider providing armed
ascorts to postmen 1n Naxalbar: area?

Dr. Ram Subhag Singh: If there 1s
danger to their lives, then naturally
we will request the State Govern-
ment to provide armed escorts

Shri P, Venkatasubbaiah: May I
know whether the Government has
taken up this matter with the Chief
Minuster of West Bengal when he was
here, and when he has also openly
udmitted that there is lawlessness pre-
vailing in Naxalbar: which is now a
trouble-spot?

Dr. Bam Subhag Bimgh: Not exactly
this matter, dbut we had a talk with
the Chief Mmister of West Bengal
and he said that he would be seeing
that no insecurity is allowed to pre-
wvail there.

ot gem W woerw  qg A wifek
N it ¥ e A Y W
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FTR {7 owdw AWF X W )i,

Ty T AT A WA FIH
T A Faav feqvqr?

oo Tw g fag fwft
T ATEA qW 9T gqfE A mre

BT A SaF AEEET A

o R W wgatg N gHiw
/oy F e FXger ar?

o wa gan fag  Teenfedy
Fayfay d e qar A Al
FT qFT
Shri Chintamani Panigrahi: May I

know whether normalcy has now
returned to that area?

Dr. Ram Subhag Singh: I said in
the main reply that now the postman
has started visiting those willages

Mr. Speaker:
Chaudhur:

Shn Tridib Kumar

Shri Hem Barua: Sur, on a poini of
order The hon Mimster has admit-
ted that there 1s dislocation in the
postal services, there must be some
reasons for this dislocation, what are
the Government doing about it?

Mr. Speaker: I have called Shri
Tridib Kumar Chaudhuri.

Shri Tridid Xumar Chaudhuri:
Whatever dislocations took place in
the Naxalbari area with regard to the
delivery of postal articles to the
public, was 1t ever of such an order
or such a nature that the Communi-
cations Ministry felt impelled to draw
the attention of the West Bengal Gov-
ernment tp this mattex? Was the
safety of the postman or the safety
of any post-ofices affected, and were
any past-offices attacked ar durnt?
Did some such thing happen during
the past moveraent these? Did any
such thing take place?
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b am Susg Sk, Tis s oft e ww @ ¥
18 not exactly

regarding this Naxalbari, because we & % TR Wit o @ and wroft
always get reports from our PMG, ﬂ!ﬂ'a’ T WY I
West Bengal Circle But in regard to ¢ i ‘“’? are & tﬁﬁ s
other matters, the attention of the L

Government was drawn, a big post- 3T arewfedy a3 ox 3w ¥
office was looted some two months FTH FY uqaT i
back, there was disturbance there, QQ m@ﬁm il =0
and about Rs 41,000 was taken away AL UL L LAA
from the cash box T wT g Ty fod WahHanky

Shri S. M Banerjee. From the state-
ment of the hon Minister, 1t appears
that there was some disturbance n
the particular aiea for four to five
days possibly, or whatever period I
do not know But I would like to
know whether at present there is no
dislocation and there is no disturbance
in that area and whether all the peons,
postal and other peons 1n that area
are allowed to go freely

Pr Ram Subhag Singh Actuall
what I said was precisely regarding
the operation of the post office i1n that
particular area, you might have also
noticed that money orders, etc are
not being recetved at the moment and
one can wnfer from 1t why they are
not being received I also said that
from the 14th to the 28th June, the
postman was not 1n a position to go
out All these are indications of some-
what insecure conditions there

o T wAgesfem or TS
dfrsh gz omer # T awafar
THT 3w A ?

oo v gan ey & wrsT

oo Tm wage wfgm  faw
gfeg & et

o TR g Tog WX ST
T To @TEA W9 WY a9 ¥ WA
o N ¥ =TqAT)

atfesfar .  wlt off & o
farr fie T w4 ¥ yovar &1 av

o wE?

o Ty gwn fag  weuw wEeT,
a7 §t ¥ gawr qe@ wwg, WIw
N TAAT & JGTIT JISAT Ty Y
% A A1 g ¥l qg7 o ar Irhed
T W FLRE

Shri S. Kundu: The hon Mimster
said about dislocation I would like
to know what was the nature of the
dislocation which prevented the postal
peons from entering those willages
and which prevented him from
delivering the daks May I know
whether i1mmediately between 14th
and 29th June the Mimnister sought
the assistance of the West Bengal
Government to give police protection
to the postmen, so that they may be
able to deliver the mail and 1if so,
what was the response of the West
Bengal Government?

Dr. Ram Subhag Singh: Govera-
ment are fully conversant with the
situation that obtains in that parti-
cular area I also said that from two
other post offices, the entire cash was
removed to Naxalbariy, because 1t was
a bigger place as compared to those
places So, the insecure condition is
quite obvious

Shri S. Kundu: The second part eof
my question hag not been answered

Mr. Shri Prakash Vie

Shastn

Speaker:

Y tererfre et wit 9
Far TATATT waT 9r f waw @
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Shri Nath Pai: 1 am a little curious
to know if any date has been fixed
for the historic Dr Lohia—Dr, Ram
Subhag Singh jomnt mission to Naxal-
bar:  Secondly, has he received any
complaints that some of the stamps
mn the mail delivered in Naxalbari are
cancelled not with the seal of the
postal department, but with a new
seal which bears the slogan “Jai1 Mao”
and “Ja1 Mao Tse-tung” in some cases?

Dr. Ram Subhag Simgh: Ahout the
first part, whenever I can find two
days, I will go intop this area Dr.
Lohia would be most welcome About
the cancellation of postal stamps, we
can never allow that sort of thing to
happen in our post offices,
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Mr, Speaker: Has it happened*That
i what he wants to know.

Dr. Ram Subhag Singh: No, Sir;
not can it be allowed to happen.

Y dre oam o oW Wl
HEw qaEd 7 9w Ty ) -
WX ¥ ot ok T W fw ey T
W\ wmy agr ¥ s fafree ¥ R
Xy gy o< I A & o fafre
O F& JS Y TNE TEH G
T w1 Y Suwy goar ¥ fad
T T W AT § 7 R g
¥ oy dee aaT g X 9 qdwe
fey g ? o fer g av wr ?

mmg\mfwz WA
Xy a1 fr P AR ¥ A
¥ 5o ara @ g€, Afer e ad
gE & i ag Wt N qow A -
T @ o= & ey A, MR g W
Tz & & vy o A 9 f 2y gfew
F I Wi o e O & qaiee
¥ 3T ot s ger A1 W oA
ot & w3 1@ g€ @

Mewam A & qor av s
MR a TR IR AR w A ai
wr w7

o twmgm feg Ao 7 Ty
Tt warer Y AEY I5a1 1 Wife A Y
gmq«nmfhrﬁnﬁm

I

To v wAgT Wfigar : % oy ww
FT wwa g Fr 10w g g forer
Thew & o | gEThE oF s
% ¥ oF aedlr wdi ¥ g oy
Tor § saoTw 8, Ao gagw T
T guw fog R Y OF wet o
Trand § | W ag Y Ow gw &
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WRITTEN ANSWERS TO
QUESTIONS

Agreement between India and Burma

*1621. Shri K. Narayana Rao: Will
the Mimster of External Affairs be
pleased to state

(a) whether any agreement have
been concluded be ween India and
Burma relating o trade, customs, cul-
tural relations, communications, extra-
dition of criminals, immigration or re-
patriation and on double national ¥
in pursuance. of Article V of the
India-Buima Treaty of Friendship,
1951, and

(b) if so, a detailed account there-
of’

The Minister of External Aflairs
(Shri M. C. Chagla). (a) and (b)
The Government of India and Burma
signed an Agreement of Trade and
Commerce on 24 h December, 1962,
vald for a period of three years The
Government of Burma has agreed to
continue to apply in practice its terms
and provisions till a fresh Agreement
1s concluded between the two coun-
tries As regards communications,
both Burma and India are members
of the Universal Postal Umon, and
exchange of correspondence, insured
letter, etc 15 regulated by the provi-
sions of the Universal Postal Conven-
tion While there are no formal agree-
ments With Burma in respect of cus-
toms, cultural relations, extradition of
criminals, wmmigration or repatriation
and of double nationality, the few
problems that arise in these flelds are
handled 1 a spurit of friendly co-
operation

Indians and Coleured Poople of
South Africa

JUEY 10, 1987

Written Answers

8hrl George Fermandes;
Shri 8, M. Josht:

Will the Minister of External Affairs.
be pleased to state

10502.

(a) whether Government{UN O
have made any progress m obtaining
justice for the Indian and the coloured
people of South Africa, and

(b) if s0, the details thereof?

The Minister of Externa]l Affairs
(Shrj M. C. Chagia): (a) and (b) The
UN General Assembly has been
adopting resolutions condemmng the
pohicies of apartheid of the Govern-
men of the Republic of South Africa
almost every year since 1946 In 19682
1t adopted a resolution in which it
declared that apartheid endangered
international peace and security and
requested the Member-States of the
United Nations to take the following
measures to break off diplomatic rela
tions with the Government of South
Africa to close their ports to all
vessels flyng the South African flag,
to boycott all trade with South Africa,
and to refuse landing and passage
facihties to all arcraft belonging to
South Africa It also requested the
Security Council to take appropriate
measures, including sanctions, to
secure South Africa’s comphance with
the resolutions of the Assembly In
1965, the General Assembly adopted
another resolution which nter alu
established a United Nations Trust
Fund 1n aid of the wnictims of apar-
therd and thewr families A similar
resolution was adopted agawn in 1968
South Africa has so far failed to alter
its policies of racial discrimination.

Issue of Passports
*1027. Shrl Onkar Lal Berwa:
Shri Onkar Singh:
Wil the Minister of External
Affairs be pleased to state:

(a) whether there is a proposal for
streamlining the system for the issus
of passports; and





